	Item No. 23

	List of Circulars/Guidelines issued  subsequent to 1st December, 2018 up until 19th February, 2019

	S. No.
	Dept.
	Date
	Ref. No.
	 Brief description of Circular/Guidelines issued

	1.
	F&A(Non-Life)
	23.01.2019
	IRDA/F&A/ORD/MISC/017/01/2019
	Committee on Domestic Systemically Important Insurers (D-SIIs)

	2.
	Re-insurance
	07-01-2019
	IRDA/Rl/ClR/MISC/004/01/2019
	Applicability of Regulations/Guidelines/Circulars to registered reinsurance Companies

	3.
	Re-insurance
	15-01-2019
	IRDA/RI/CIR/MISC/011/01/2019
	Submission of Reinsurance Returns and Programme

	4.
	Re-insurance
	16-01-2019
	IRDA/RI/GDL/MISC/012/01/2019
	IRDAI (IFSC Insurance Intermediary Office) Guidelines, 2019

	5.
	Non-Life
	11-12-2018
	IRDAI/NL/CIR/MOTP/ 200/12/2018
	Cover for Compulsory Personal Accident (CPA) for Owner-Driver under Motor Insurance Policies

	6.
	Intermediaries (Web aggregators)
	06.12.2018
	IRDAI/INT/Cir/WBA/202/12/2018
	Clarification on outsourcing activities undertaken by Insurance Web Aggregators and remuneration payable

	7.
	Intermediaries (Brokers)
	24.12.2018
	IRDAI/BRK/ORD/MISC/210/12/2018
	Clarification regarding electronic form of written mandate.

	8.
	Life
	13/12/2018
	IRDAI/Life/Misc/Cir/203/12/2018
	Intimation of receipt of premium through SMS by the Insurer to the Policyholder

	9.
	Life
	28/12/2018
		
	IRDA/LIFE/Andhra Pradesh &Tamil nadu Floods/2018-19



	Guidelines on settlement of Insurance Claims of victims of recent cyclones (Andhra Pradesh and Tamil Nadu)
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